HIGH COURT OF DELHI : NEW DELHI

QUOTATION NOTICE

Sealed quotations are invited from the reputed firms for
procurement of 740 pairs or more (650 pairs for Male and 90 pairs for
Female) Black Leather Shoes of good quality, for Class-Ill1 (non-
clerical) employees of this Court. Interested parties may submit their
quotations in sealed covers alongwith one sample each of both male &

female to this Court.

The quality of Shoes to be quoted should be at par with the
existing supply of Shoes which may be seen on any working day
between 2:00 and 4:00 PM with the undersigned. The quotations
addressed to ‘The Registrar (Genl.-Admn.), Delhi High Court’
superscribing thereon “QUOTATION FOR BLACK LEATHER SHOES
(MALES & FEMALES)” must reach the ‘Assistant Registrar, General
Branch, Illrd Floor, Delhi High Court, Medical & Health Unit on or
before 06-07-2012 by 4.00 P.M. The rates should be f.o.r. Delhi

High Court, and valid for 90 days from the date of opening of

quotations.

This Court reserves its right to accept or reject any or all

quotations without assigning any reason.

ASSISTANT REGISTRAR(GENERAL)




